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Madam,

HE UHATI H GH OU TAT GUW HATI
(HIGH COURT OF ASSAM, NAGALAND, I.4IZORA I'4 AND ARUNACHAL PRADESH)

No. Hc.vll-lso l2oo7t ??11 t^
Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Audri Bhattacharyya,
Judge, Designated Court,
Assam, Guwahati.

IL
Dated Guwahati, the /J September, zOZ+.

Casual leave.

Your letter No. IDC/439 dtd.23.Og.2OZ4.

Yours faithfully,

With reference to the above, i am directed to inform you that your prayer forcasuar reave on 30'09'2024 and 01.10.2024, arong with station reave permission,w'e'f' the evening or 28.09.2024 ti, the morning ir os,ro.zoz4, has been granted.Fufther, the District and sessions Judge, Kamrup(M), G-uwanati, and in his absence, the nextsenior most Judiciar officer avairabre at the station wirr remain in charge of your couft andOffice during your absence.
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Copy to:

-t.,/The 
Dlskict and Sessions Judge, Kamrup(M), Guwahati

\V fhe Project Manager, Gauhati High Court.

JT. REG RAR (VIGILAN E)


